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Before The National Green

Principal. Bench, New Delhi
M.A. No. 61/2023 "
In o

O.A. No. 736/2018

Annexture -

j SL / Date

E, 09.07.2025 | Affidavit
ﬂ 2. 09.07.2025 |
) 3

09.07.2025
30-06-2025 |

Chandra Shekhar Gupta
Delhi RocdMeerut-250002 :
Police Station ~ Bhran Puri
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Affidavit

I Chander Shekhar Gupta S/o Late Shrikishan Gupta R/o 103, Gali !
Puram, Delhi Road, Meerut (U.P.) do_hereby_solemnly verify and d

under:-
" That the content of the accompanying application are true and to the best

knowledge and belief.

That the annexure are true capy of its original.

Veriﬁcation:-

that the affidavit are s true and ©

Venﬁed at Meerut on ' o
to the best of our knowledge and belief and nothing has been comeale&

o ”;‘om nor any part of its is false.
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: State of Uttar Pradesh & others

prected Chair Person Sir

On 1-4-2025, FIR No. 0074/2025 has been registered in Civﬁ
Police Station, Meerut by Shri Zia Avidin, Record Keeper, Meerut De
Authority. The time of disappearance of the record is given as 1-1-20€
31-12-2007. Whereas in Sai Puram Colony No. 61 dated 30-12-1982, to d
20.12-1985 all the files including the map of the case of taking possesstm
'Sai Puram Public Park' in the year 2001 were made to disappear by m-
"::‘ money to M.D.A officers. The applicant sent the truth of disappearance of ﬂ .I
I. the documents including the map to Senior Superintendent of Police, Meerut on

25-5-2025 through registered post and a copy of this letter was sent to the P

Station Incharge - Civil Lines Police Station.



can ,Bt prepared in tlulr fnvour by tlu Iﬁ‘v'
" in an arbitrary manner and submitted to t
Tribunal, Principal Bench, New Delhi a"
occupation of 'Sai Puram Public Park' remair

Mr. applicant Chandra Shekhar Gupta has filed case number 6120
No. 736/2018 Chandra Shekhar Gupta vs. Government of Uttar Pradesh etc. in

National Green Tribunal, New Delhi agamst the land mafia who had encroached
Sai Puram Public Park. Map approved by Meerut Development Authority is
MAP NO. 61 dated 30-12-1982 to 29-12-1985. Public Park of Sai Puram
Colony whose size is 84 x 279 square feet. The Khasra number of the public

park is H-2085 E 2082. In the year 2001, Mehar Singh, Devendra Singh took

p !

over the public park

Raghuvir Singh alias Munim and Suman Rani W/o Raghuvir Singh Munim took
possession of the park. After taking possession of the park, Mehar Singh,
Devendra Singh, Raghuvir Singh gave money to the officers of Meerut
Development Authority and made all the documents including the map of Sai
Puram Colony disappear so that the colony approved by Meerut Development
Authority could be declared an illegal colony and the above-mentioned colony

could be built on Sai Puram Public Park. The persons should

remain in possession.
Respected Chairperson, National Green Tribunal had asked District Magistrate,

rut and Vice President, Meerut Development Authority to g0 and give a
District Magi‘strate, Meerut Deepak Meena and Vice President, Meerut




'Ihemﬁnars of the Meerut Development Authority are cm:ﬁnmdy

tribunal by giving affidavits, The public park of Sai Puram Colony is

the property of the land mafia. Under this conspiracy, after aimost 24 v
Civil Lines, Police Station F.I.R No.0074 dated 1-4-2025 has been regnm -

So that the officers of the Meerut Development Authority can arbitrarily goto i

the police station, get the report prepared and submit it to the tribunal. The
officers of the Meerut Development Authority are continuously submitting false

reports in the tribunal with complete shamelessness. When one lawyer fails in
- |
the trial, they appoint another lawyer and when the second lawyer fails, they

appoint a third lawyer.

Ajay Sehgal alias Sonu, Shiv Kumar Gupta, Rahul Chavada Boby, etc.,
henchmen of notorious Badan Singh Baddo of public park of Sai Puram, have
also encroached upon the 3000 sq. meter public park of J agannath Puri Colony,
map number-96 and Mangat Puram Colony, Block-D, behind Gopal Gausbnh, . |
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orks for Maihar Singh. No. 16 No.17.

PRAYER

should be cancelled by filing a false final report, the registered FIR i
 false. . b




~ Police are being told to vacate the park in the c
Sehgal, Charanjit Singh Bhatia, Rakesh Makkar,
Jain, Rajiv Jain, Raghuvir Singh, Mehar Singh etc. wh
have lodged several false cases against the applicant incl
different police stations of Meerut. In the FIR No. 007

Police Station Civil Lines, Meerut on 1-4-2025, the applicant calle

on his mobile number several times but the officer has

the mobile number.

Conclusion

1. The officers of Meerut Development Authority are in influence wit
people who have occupied the entire public park.
2. District Magistrate Meerut and Vice President Meerut Develor
Authority have already submitted a handful of reports. :
3. Deliberately spending time as part of a conspiracy.

Prayer

der to remove the Kabja from 'Sai Puram Public Park'.

1. Immediately pass an or
2. A fine of Rs. 1 crore 20 lakh rupees should be imposed on Vice Chairman,
trict Magistrate, Meerut.

Meerut Development Authority and Dis
3. Order the Senior Superintendent of Police, Meerut to provide safety to the

applicant and his family.

Chandra Shekhar Gupta
103 Street No =3

£ |
| SaiPuram, Delhi Road,

/ Meerut— 2500
' Police Station — BhramPuri
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